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of tMso 1)efI sqar mille uDder ra.. ..' 
policy ? 

THB MINISTEr. OF STATE tN THE 
MINISTRY OF FOOD AND CIVIL SUP· 
PUBS (SHRI GHULAM NABI AZAD): 
(a> There is DO State-wile and Sector­
wise predetermined number of new auaar 
mUls to be set up duriDI tbe year. 1987 
to 1989. Settinl up of Dew auaar mills 
woule! depend upon adequat~ Ivaftabn'ty 
of sUlareane in an area. Persont intend­
inl to set up IUlar mills In sucb .reas 
are required to submit applications 
throup tbe State Governments salisfyina 
the luidel1nes issued recently in fhls 
reaar4. 

(b) Guidelines for JiceDlioa of Dew 
sugar mills during the Seventh Five Year 
Plan have been annouDCed vide PreIs 
Note dated tbe 2nd January, 1987 issued 
by 'he Department of I ndustrial Develop_ 
ment as per copy attached. 

[Placed in Library. See No. LT.4001/87j 

L~~etss ea,aclty In 'yre Indu.t,., 
!D(t"!! r 

214S':t.nSHRI SATYENDRA NARA­

Y AN SINHA : Will tbe Minister of 
INDUSTR Y be pleased to stale: 

(a) whether there il exec.. capacity 
in the tyre industry; 

(b) if 10, the reasons for iSluiDI more 
Jetters of intent (or tyre manufacture; 

(c) tbe effect of exeess capacity 00 

tbe tyre prices; and 

(d) tbe steps beina taken to prevent 
the industry goiog stick due to unused 
fleess capacity 1 

THE MINISTER. OF STATB IN THE 
DEPARTMENT OF INDUSTR.IAL 
DBVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRt M. ARUNACH. 
ALAM) (a) No, Sir. 

(b) to (d) Do not arise. 

2146. SHRI SATYENDRA NARA. 
Y AN SINHA: Will tbe Minister of 
INDUSTRY be pleased to state : 

(a) wbetber severa' r~(ractory unit. 
are facing closure in various parts of tbe 
countr), due to tbe problems of over capa­
city a. reported in the Economic Tlmes bf 
February ).5, 1987; and 

(b) if so, the steps proposed to be 
taken to avoid stick ness in tbo 
industry? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF lNDUSfRJAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M ARUNACH. 
ALAM): (8) and (b) No GpecJtlc report 
about tbe clolure ot refractory unils.o 
the country bas b.:en received. Ass,s­
cance fOr upgradation of technology IS be­
inl provided to the iodustry. Reduction in 
import duty on some r4W malen4fs used 
by the industry is also proposed in tbe 
Finance Bill. J 9,7. 

Re.Ofa) of NaU cutter. frolll reserfed 
I." 

2147. SHRI BHA TTArvl SRIRAMA 
MURTY: 

SHRf V. S VIJAY ARA. 
GHAVAN; 

Will tbe Minister of INDUS I R Y be 
pleased to state : 

(a) whether protection to tbe small 
Icale sector ia liven by re~cr"&ni certain 
items for manufacture In Cbat 
lector; 

(0) whetber such reserved Jist bas 
been undergoing frequent amendments and 
changes (rom time to time; 
\ 

(c) if so, the cbangcs thus made each 
time durlol tbe list tbree years; and 

(d) the reaSODS for makiD& the~e 
ebaD,c.? 




